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No. MA 222 of 96 
0A789s? 96 

Date ofOrder : i996 

Present : Hofltble 	.Justce A.KChatterjee 	ce— Chajrman. 
Ho 

I ble Mr. !VLSO Fb kh erjeeg Administrative Member. 

SUKHENDU KR. CRNGLY 

\is. 

UNION OF IDIR & .ORS. 

Ir:5.A.A1i, counse1'ieadjn 9 Mr.S.K.Dutta, counsel 

appears for the applicant and Mr.K.K.Pjtra, counsel lead..ing 

Mr.K.L.PIikhopadhygy, counsel appears for the respondents. 

Hearng the counsel for the respondents we direct Mr.Dutta 

to Pile a legLble'copy of thejudqment which, however, Mr. 

Dutt5 uits tèmeto ?ile; In the circumstance we direct Mr. 

Dtta to file the legible copy of the judgment in question 

within a week. Matter be listed for orders on 4.10:96. Modified 

interim order dated 496 will continue till thefina]. orders. 

zi 	Let a p]. an c.p.y of this order be handed over to both 

the counsel for necaasaryactjon 

Administrative Member 	
Uice—Chai an 

LJ•S 	 S 


